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| Date of Order 29.03.2016

OA No. 291/ 00524 2013 with MA No. 291 ‘00376 2014

‘ Ms P.N. Jatti counsel for the apphcant _
- Mr. V.D. Sharma counsel for the respondents..- .

and OA has become 1nfractuous Therefore OA as wel[ as
MA |s dismissed having become infractuous.
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Both the counsel for the parties .submits that aII the : e
benefits sought in OA have been granted to the appl‘i'ca’ht B



